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Decision of the Madhya Pradesh Gov-

ernment to stop giving: awards in the 

name  of     Shrimati Indira     Gandhi 
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THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): If it is wring, I will allow somebody 
from your side. Please sit down now. 
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THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): Yes, his remarks are very bad. 
There is nobody in. the country who deserves 
that award? His  remarks are bad. 

He cannot answe  that 
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THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): Please conclude now.     It has taken 
much time. 

  

THE       VICE-CHAIRMAN     (SHRI 
JAGESH      DESAI):     He is    talking about 
Smt. Indira    Gandhi. And will not allow 
anybody to intervene without my permission. 

 
THE VICE-CHAIRMAN (SHRI JAGESH 

DESAI): You don't ask him any question. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): Don't reply to him. 
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THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): No further discussion. 

SHRI AJIT P. K JOGI: I am associating 
myself. 

THE       VICE-CHAIRMAN       (SHRI 
JAGESH DESAI): Okay. 

NON-PAYMENT       OF      

FERTILIZER BILLS     BY     BIHAR     

GOVERNMENT TO   HINDUSTAN   

FERTILIZER   COR PORAION  

LIMITED 


